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INTRODUCTION 

I, the Chairperson of the Committee on Government Assurances (2020-2021), 
having been authorized by the Committee to submit the Report on their behalf, present
this Forty Fifth Report (17th Lok Sabha) of the Committee on Government Assurances. 

The Committee on Government Assurances (2020-2021) at. their sitting held on 
19 January, 2021 took oral evidence of the representatives of the Ministry of Railways 
regarding pending Assurances. 

2. 

3 At their sitting held on 29 July, 2021, the Committee on Government Assurances 
(2020-2021) considered and adopted this Report. 

A The Minutes of the aforesaid sittings of the Committee form part of the Report 
5. For facility of reference and convenience, the Observations and and 
Recommendations of the Committee have been printed in bold letters in the Report. 

RAJENDRA AGRAWAL, 
CHAIRPERSON, COMMITTEE ON GoVERNMENT ASSURANCES 

NEW DELHI; 

30 July, 2021 
08 Sravana, 1943 (Saka) 
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AnnexureTu 
COMMITTEE ON GOVERNMENT ASSURANCES (2020-2021), LOK SABHA 

Statement of pending Assurances pertaining to the Ministry of Railways discussed during 
oral evidence held on 19.01.2021 

S.No. sQ/UsQ No. dated Subject 

USQ No. 4176 
dated 22.03.2013 

1. Abolition of Residential Help 

USQ No. 862 
dated 08.08.2013 

2. Projects Under Central Railway 

USQ No. 4274 
dated 07.08.2014 

3. Security Personnel in Trains 

SQ No. 61 
dated 27.11.2014 

. Safety and Security of Railway Passengers 

5. SQ No. 611 
dated 27.11.2014 

Safety and Security of Railway Passengers 

(Supplementary by Shri K. C. 
Venugopal, M.P.) 

6. USQ No. 1125 
dated 02.03.2015 

Safety of Passengers 

7. SQ No. 65 
dated 27.11.2014 

Old Railway Bridges 

(Supplementary by Shri B.V. Nayak, 
M.P.) 

8. SQ No. 205 
dated 08.12.2014 

Trains for Tourists 

(Supplementary by Shri Gaurav Gogoi, 
M.P.) 

9. USQ No. 3364 
dated 10.08.2015 

Railway Protection Force 

10. USQ No. 623 
dated 02.12.2015 

New Class of LocomotivesS 

11. USQ No. 1668 
dated 09.12.2015 

Security at Railway Stations 

SQ No. 344 
dated 23.12.2015 

12. Modernisation of Railways Workshops 
(Supplementary by Shri Vinod Kumar 
Boianapalli, M.P.) 

13. USQ No. 3156 
dated 16.03.2016 

Approval to Hubli-Ankola Railway Line 

USQ No. 1628 
dated 04.05.2016 

14. Consumption of Diesel and Electricity by 
Railways 

15. USQ No. 495 
dated 20.07.2016 

Railway Line to Andhra Pradesh Capital 
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16. Development of Railway Stations USQ No. 592 
dated 20.07.2016 

17. Multiple Bookings | SQ No. 344 
dated 10.08.2016 
(Supplementary by Shri Kirti Azad, 
M.P.) 

Safety Technology SQ No. 82 
dated 08.02.2017 
(Supplementary by Dr. Sanjay Jaiswal, 
M.P.) 

18. 

Projects on Cost Sharing Basis SQ No. 282 
dated 22.03.2017 

19 

SQ No. 282 
dated 22.03.2017 
(Supplementary by Shri Ramdas 
Chandrabhanji Tadas, M.P.) 

20. Projects on Cost Sharing Basis 

Speedy Implementation of Railway Projects in 
Kerala 

USQ No. 3372 
dated 22.03.2017 

USQ No. 4481 
dated 29.03.2017 

21. 

22. Hirakund Express Train Accident 

23. Level Crossings in Karnataka USQ No. 6436 
dated 12.04.2017 
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" 
MINUTES 

COMMITTEE ON GoVERNMENT 
ASSURANCES 

(2020-2021) 

(SEVENTEENTH LOK SABHA) 

EIGHTH SITTING 

(29.07.2021) 

The Committee sat from 1500 hours to 1545 hours in Chairperson's Chamber, 

Room No. 216, Block-B, Extension to Parliament House Annexe, New Delhi. 

PRESENT 

Shri Rajendra Agrawal - Chairperson 

MemberS 

2. Shri Nihal Chand Chauhan 

3 Shri Nalin Kumar Kateel 

A. Shri Ramesh Chander Kaushik 

5. Shri Santosh Pandey 

6. Shri Chandra Sekhar Sahu 

Dr. Bharatiben Dhirubhai Shiyal 

Secretariat 

- Joint Secretary 1. Shri Pawan Kumar 1. 
- Director 2. Shri Lovekesh Kumar Sharma 2. 
- Deputy Secretary Shri S.L. Singh 3 



At the outset, the Chairperson welcomed the Members to the sitting of the 

Committee and apprised them regarding the day's agenda. Thereafter, the 

Committee considered and adopted the following Three (03) draft Reports 

without any amendments: 

(1) Draft Forty-Fifth Report (17th Lok Sabha) regarding Review of 
() 

Pending Assurances Pertaining to the Ministry of Railways; 

(i) Draft Forty-Sixth Report (17th Lok Sabha) regarding Requests for 

Dropping of Assurances (Acceded to)'; and 

(ii) Draft Forty-Seventh Report (17th Lok Sabha) regarding 'Requests 
for Dropping of Assurances (Not Acceded to); 

2. 
The Committee also authorized the Chairperson to present the Reports 

during the ongoing Session. 

XXXXX XXXXX XXXXX XXXXX 

XXXxX XXXXX XXXX XXx 

XXXX XXXXX XXXXX XXXX 

The Committee then adjourned. 


